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SHRI ANANDRAO VITHOBA ADSUL : Sir, | beg to move:

"That the Bill to authorize payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2003-04, as passed by Lok Sabha, be
returned."

TRATG W g

THE APPROPRIATION (RAILWAYS) NO. 4 BILL, 2003

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI
BANDARU DATTATRAYA): Sir, | beg to move:

"That the Bill to authorize payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the
services of the financial year 2003-04 for the purposes of Railways,
as passed by Lok Sabha, be taken into consideration."

TRRITE SRR B30

IuquTeel (3N T IR BIRNF): 1T A 59 IR el dTof 8.
# ITp! o1 BT g1 &7 gXs oS, alferyl

2 P A6 (ST : SUHHIETE HeIed, gydla| 54T & 89 |4
ST & fob R Yo eds fa9g &1 e gs1 Jcdd gl 396! ddTs 63.140
fpelidicx 81 58H 14.444 MEYT TeTs ST & 3R 15 RT 9 Al bean
AT TR W A IS §Y &1 WRIGY, ¥ AR 3N 31K <ivenfis = o
T HEdqUl Pl Bl BAR < BT SAElle f[ery qun snfde e Xa
AT IR ¥R BRAT 81 Xl <97 DI U DI A TR DI AP, X9 3 Ue
e, TR ¥ IR0 T AT DT BT W1 B &
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[SuqHTEns (S1.¢.&.9¢e) Fori+ g]

Yol BHR T P S T 81 Xl el Th IRIATRID IS 81 &, BRI AT
2 T T & STetmar WY Xl BT U TSP STRGTRI &1 31T o 84 el
Seqd & AR BT 970 B & Al 89 had IGAT IT BTH-TTH P MR TR
P10 81 of Tobdl| IS AP & b 519 89 ¥l &) faaR &1 a1 R
9 B4 39 o¥ & fUes gu adl & IR H W R &- do1 376 IR |
I dr & MR IR o o &t saearsdT & e S99 844 & Uos &9 4
ol & fIprT & A1r-a1ey 3nfere fadmrg ft W9d 81 b 7. ST 39 <90
H S [ AfA 1 B 9 997 gan &, qad Afdd Tl 1 A9 g7 gan
gHeIsl & FHER &4 e I8 21 S BRI XA Bl [Aeaa@=adl W) Uh
ve forel o T € | Ueel $o faal # i el e gs 8, d ffegd wu i
AR <9 F v vap forar o1 fawy 81 weiey, Jfids! & udl gadT & fob i
SECHIV Bkl 8 STH 68 | GHCHIY Xel Bl USRI A IR S H PRI Bl
21 Yeld BY 9Tl 99 UeRIT & vExE| ¥ TU7 ¢ Hie-goe{ IR BRI By
G BT &, (R WY QAT geeTg Bl 81 99 fW UR Xl HATerd, el fawm &l
TTHRAT 9 AR SR &1 ATTTIDBAT 51 THR I8T 1 e 99T & 74 a5 3 o
Igd M B Y T 39 9 ISl @t IR dA B avIddl ®, 3%
RERWTT B ATTTIDAT & VI STOxd TS al Y f3oT a9 &t Y raeaehdr 2
PO gAY HIFd STId IT &[T BedR & BRI 4T BT & ST SITaeIehl
g 5 vord Al & afiern wR W fie guR AR Sy de Sl
BRIGRIA dTs Y| ABIG, TT M<S! I1d & T ¥l =1 17.000 BRIS ¥V &b
T AFET g B FIRRAT B ©, ST Al TG &1 3P R B B ToTTelt
¥ 3R 311 R AT GBI, Nl H 81 dTell GHSIBIT DI AT ST FH, $HD
BIROT AT I DI YRIATT HEGH DR b XeTd R fAea=a=i 3R Aferd 96
Thdl 21 ST H9 Hal fb ARG Yol BT T qrETTe 1 ot § safery
WRART el M AT 991 98T <9 & fUss 8 & fqerg & fog
Il & YR IR TR x| ISHT Ue9l, SN1fd 89 99 SIFd & fh
AP gfe A oS! yaw 2, IS d UPR &I Whidd HUaT el gY 4
P AT (IHT T2 gaAT 1 37T IS ST P O [ AP s &3
H ST 81 3D BRI IS & b SSIAT Bl il SERY b1 BT 23T, i
IR FIR SAAUHC BT IR, I8 3ATST dh -Tal 8l U1 & | ol "cad ot
ISHT H 980 BH 21 ST 9 H Pl 64,000 fpeArdlex Vol drgd H A IS 4
$ad 2,340 HARIER 8 S Bl Hol Xl TS BT Phad 3.75 TR g 7S,
ISRAT H el T8 UR ATIVS FHaRR fhaifier 14.4 fharex € w&fe
T 3T 19 fpaiiiiex 21 ST & gsil ueer, SN fer ufgaw dwrar &
g ufrerd, Ig 3iTd 30 fhetiieR 3R 43 fhaHiex 81 #A-Ied, § Yol #3l &t
gqre o1 Aredl § b 39 Q9] AR 7 P8 GHRIHS Heq IO Bl
IR H $IC-PIT S DI WATYT BI IT5 81 9 S DI WITIAT f6Y S &
g1e 1fead $u A ISIT & UBS &3 # Xt Aol &1 31fdd ferT dva &
qH|
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HEISY, 319 § IS B PO AR AISTIRI & TR H STYD] T TS §
311X 31U AT | Vol HATAT BT & ATHITd HIAT A8l 1 ISl § By
ISTATY &t 178 &, e S Aol R H1d aga &1 71t & = W1 &1 H o
TSR T T ST AT Gl AT IS -S[ANTS, ST 54 fhaAMIeR Bt Jror]
T, RT®! 919vI 1993-94 # Y 773 off 9@ WReACS BiRe 119 BRIs TUY ©
T 2001 TH BT 17 BRIS DYV W fhT Y1 2002-2003 H T HRIS BUY BT
graer foar 7T o7 3R 2003-2004 H TATcHE Had Ui HRIS $UY fhar Tam
81 31 UBR Gal S-ale iR IS &, TSI TIvuIT 1994-95 H &I 175 211 39
JISTHT H 355 BRIS BUY BT WReHe fhar Tar o «fdh 2001 IF Hdet 11.72
PRIS ST W {hAT TATI 2002-2003 H 5 BRIS DY A=A BT TS, 2003-2004
H 15 BRIS BT Bl AL B 5| AEIG, THI IHR - -Ffh=T IS
X AT IS B, RTaa! Tor 1997-98 H @1 773 oft 245 BRIS & VReAe 9,
I 31l TP 39 TR Pdel 6 BRIS BUY G {hT 7Y §1 2002-2003 H U HRIS
JYY, 2003-2004 H G BRI TUT B JILRAT BT T5| AR HEH BT 93 I8 § fh
ST AT &t s € 3R T YR Aottt & forw o9 @1 srded foar ST &1
2, I Y31 &1 T [ ST 10-15 GuT b A ATSTATS FHTR 81 gTUft| 3741
BTl § Yol HaATer &1 U fasifey ey & fpedt 2 fb ) 9fS A= 10
TuT H FHTR DI ST, <Afh Al 31 TbR | & d1 rde fbam T a1 991
T Tt 5 10 a7 3 AroTd ot &Y urd

# U 3R IISHT & IR | SMTYPT ST AR BRAT ATl §- ATeTeR-
faFeTTE TSI 20 AT | §9 AT DI AT @R HR T2 &1 39 1T BT 9d
o 7T 3R Fd @Y S RIS 317, S99 10 e Red o 81 9g8iey, I8 &9
GfoT yeTelf | WRYR 21 I8 &3 9gd A AISHT URATST | ST 83N 81 I8 7idl,
PRI, T, NTSIh T TAT ATTER Bl SIS I8 Id-9C SIRES P ] B
IRTEY 91 I St # 9erad 811 I8 A1l §9 & & I aril &1 &l
T S 31 | R AhHT 39 AT &b IR H B IR JIq4Id g3, (] G
9 & A1 Bl Isdl @ {6 X HATT 1 5 1o Bl THRAT | 81 fora g
ARG, 3rT-afl 9 &3 | WA 100 TSt SR WIoTae™d o1 dTet ¥, $9d
AT BT 1Y P T WS Wiie o 8 €1 e I8 & aarl & 8, deges
oTsed URAT 8, 39 &5 & fasrg & forg arfres e e s anfegl #eiey, |
3Mah HIH | Nl HA! Heled ¥ 3R PRl g b d 39 AT &b aR |
TYRAT 9 fIoR & d201 59 fUBS &5 3 3R S=Id 91 H 8IS 8l

Heled, H 3R 37 YD1 THY T8l o1 18l §, Phacl Uh-al W&l |
AU T AT BRAT AT (I DY eY)...

THE VICE-CHAIRMAN (DR. A.K. PATEL): Please conclude.
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#f IR d1e: wEIed, H Vo A AR Vo WA B g=garg <A
gredT § b = g9 a1 9 IS | <ol arefl 5T Yaasid, il ugel
qwrE ¥ J Y ol oY, IH FlE § IR R (AT 81 ART MU ARIY &
% 9% I U& IR eI AT B, SHD! YaITdR-dTeidR - HHAYR -SIRGTSI-
R -®He B1d g feell o Se R o5 ST & gt & & arl
DI SHBT SUAN B B JfAeT I 8 Foh|

ARGy, § 3R 1fire FHa 7 oIt §U MU= Sil HY ler &7 w9y faan
I 1T 3TTDT g=ydTs DR §Y Y1 a1 AHTE DR gl

SHRI K. RAMA MOHANA RAO (Andhra Pradesh) : | thank you, Mr.
Vice-Chairman, Sir, for giving me an opportunity to speak on the Railway
Appropriation Bill, 2003.

The Indian Railways is the largest passenger transport system in
the world. The Indian Railways has the biggest railway network in the
world. But, at the same time, it is lagging far, far behind when compared
with other railway systems with respect to electrification, infrastructure and
passenger facilities. Even with regard to gauge conversion, our system is
lagging far behind. And, it is not, out of place, to mention that we are not
lagging behind, at least, in accidents. We cannot escape our responsibility
on accidents by simply saying that we do not have the requisite funds. We
have the funds, provided we used them optimally. And, moreover, we have
to have the will to implement the programmes of the Railways with
dedication and sincerity. This Bill seeks the approval of this House for
drawing about Rs. 500 crores from the Consolidated Fund of India. We give
approval. There is no problem in that. But the only problem is whether the
funds are going to be utilised appropriately.

Sir, | congratulate the hon. Railway Minister for starting Multi-Model
Suburban Commuters Transportation System recently in Hyderabad. The
hon. Home Minister has inaugurated the same.

Sir, recently, the Railways have decided not to take up any new
projects. | don't know the reasons behind this. | suggest that you only
take up important projects and complete them in time. If there is any
problem with regard to funds, you allow the private sector and let the
private sector also participate in the speedy development of the Railways. |
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think, in the priority list, you have about 150 projects, in which 13 projects
are classified as A-1 projects; 29 projects are classified as A-2 projects; and,
13 projects are classified as A-3 projects. | just do not understand when
the Minister says that the Railways is facing 'adverse financial conditions.'
In the light of this comment, | would like to bring to the notice of this
august House that the earnings of the Railways are going up every year.
The passengers' earnings are going up than the target set. The goods
traffic earnings are higher than the target set. There was also an increase
in the other coach earnings and sundry earnings. So, one cannot say that
this is the main reason for not taking up any new initiatives.

Coming to the electrification of the routes, | agree that you are
taking up this programme in a phased manner. First, the Railway Board had
identified the quadrilateral routes linking four Metropolitan cities, including
two diagonal routes since these routes carry bulk of the traffic. The Minister
may enlighten about the progress that has been made on this with particular
reference to Andhra Pradesh and the proposed electrification in the State of
Andhra Pradesh.

Now, | would like to come to the Railway accidents. In spite of the
Ministry taking steps to contain railway accidents, they are on the rise. The
latest statistics - | am not able to give you the whole figures due to paucity
of time - on accidents show that the rate has increased very sharply and is
now threatening to touch the level witnessed during the dark days of 1995-
96. The annual average train accidents were 464 in 90s. But, in the period
2000-02, it was 444. So, there is almost no difference in the average rate of
accidents, despite having the improved technology. | do not know what the
Minister is contemplating to reduce accidents. | think, one of the steps the
Ministry contemplated is to impose deterrent punishment on delinquent staff.
But it is not enough. The CAG in his Report-stated that out of 14,000
accidents during 1993-98. only 3,157. that is, 22.5 per cent were reported by
the Zonal Railways to the Railway Board, and the Railway Board, in turn
reported only 15.6 per cent to Parliament. The remaining 85 per cent
information had been kept under carpet. What justification would the
Minister give for this? So, | would say that the Railways cannot abdicate its
responsibility, and they should enforce all the norms strictly, in letter and
spirit.
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Sir, | would like to know from the hon. Minister as to what are the
"Instant Action Groups" doing to prevent entry of prohibited inflammable
articles. Even the 'escorts' provided in the Railways are doing literally
nothing to prevent entry of inflammable articles, because they are hand in
glove with the people. And the results are before us. So, | request the
hon. Minister to enforce all the norms in the strictest possible way.

The Rail India Technical and Economic Services Limited has been
given permission to carry out a study and develop crash-worthy design for
railway compartments. | would like to know, when the study is going to be
completed, and when the Rail India is going to submit its report.

| would like to know from the hon. Minister whether it is true that
recently, the Asian Development Bank has approved a loan of Rs. US §
313.6 million for Railways. If 'yes', how much money from the above loan is
going to be spent on railway safety across the country?

Sir, recently, Rail Coach Factory has manufactured new railway
coaches under a technology transfer package from Germany, to reduce loss
of life and casualties. | would like to know what is the performance of
these coaches and technology. What is the target set by the Ministry to
manufacture these coaches in 2003-04, and in the Tenth Plan, and how is
this technology helpful in strengthening the joints and protection against
collision, better braking at high speeds, etc.?

| also request that a new train from Mehboob Nagar to Chennai via
Nandyal, Cuddapah be introduced since there is no train on this route to
Chennai, and there is a lot of traffic on this route. And | am sure, the
Railways will not incur any loss but, instead, they can earn more revenue if
they run a train through this route.

THE VICE-CHAIRMAN (DR. A. K. PATEL): Please, conclude.

SHRI K. RAMA MOHANA RAO: Sir, we have been persistently
requesting for a train from Tirupati. This, is the third speech in this House
requesting for the same train. We are requesting for a train to be started
from Northern India to Tirupati via Shiridi. Tirupati is the second richest
temple in the world, after Vatican, and due to its popularity and faith, many
people from North-India come to Tirupati, especially during Brahmotsavams.
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Hence, there is every justification in my request for a train from
New Delhi to Tirupati, if not daily, at least, thrice a week. | hope the hon.
Minister will seriously look into this.

Sir, Vijayawada is becoming very rapidly the second Hyderabad of
Andhra Pradesh. (Time-bell) It is the main railway junction for all South-
bound trains. All South-bound trains have to pass through this junction.
But the facilities at the station are meagre. There are very few platforms
which are not able to cater to the needs of the passengers, and there is a
requirement of, at least, two more platforms to meet the demand and there
is also a need to have a foot-over bridge. | request the Minister to treat
this as 'urgent' and kindly grant, at least, two platforms and a foot- over
bridge to ease the traffic congestion. The problem is, because of heavy
traffic, many trains are stranded outside the station, since they do not get
the green signal and, as a result, there is a lot of delay in reaching their
destinations. There is also a small stretch on the Vijayawada-Guntur-Tenali
route, which needs to be converted into double line. | request the hon.
Minister to look into this too, and since these stretches are minor ones, |
hope, there would not be any problem in taking up and completing these
works at the earliest possible time.

Then, finally, the Rail Neer, which was introduced with a lot of
fanfare, is not available at railway stations and in trains. They are selling the
mineral water of other brands. Hence. | request the hon. Minster to see that
Rail Neeris made available at all stations and in all trains.

Thank you very much, Sir, for having allowed me to speak on the
Appropriation (Railways) No. 4 Bill. 2003.

*SHRI C. PERUMAL (Tamil Nadu): Mr. Vice-Chairman, Sir, | am
happy to speak on the Railways' Appropriation Bill on behalf of AIADMK.
But | am unhappy with the way the railway projects in Tamilnadu are treated
by the Government. A meeting was convened at Madurai last year by the
railway authorities. It was attended by the Hon. Minister of State for
Railways, Mr. A.K. Moorthy, the General manager of Southern Railways and

* English Translation of the original speech in Tamil.
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about 30 M.Ps from Tamilnadu. It was assured in that meeting that new
trains would be introduced between Jolarpet and Hosur via Bargur,
Krishnagiri and Sulagiri at a cost of 222 crore rupees covering 104 Kms

5.00 P.M.

during the year 2003-04. But this project does not find a mention in the
current year budget. It has disappeared. | appeal to the Government to
include this project at least in the coming year. Next to Tirupathi Thirumalai
temple, it is Sabarimalai in Kerala, which is very famous in our country as a
pilgrim centre. In the year 1997 an estimate was made for laying a new line
for a distance of 201 Kms between Dindugal and Sabarimalai via Theni and
Kumuli at an estimated cost of 205 crore rupees. This project should also
be given importance and taken up soon for execution.

Sir, there has been a long pending demand for laying a new line
between Bangalore and Pondicherry via Hosur, Jolarpet, Mathur,
Singarapettai, Uthangarai, Thiruvannamalai, Villupuram and Cuddalore. This
line will connect not only two capital cities but also the states of Karnataka,
Tamilnadu and Pondicherry. This project should be taken up at the earliest.
| have a few more small but important demands for the consideration of the
Government. 80 Kms long Madurai-Bodi line should be converted into BG
line. Jolarpet junction in Tamilnadu is an important junction that connects
Andhra Pradesh and Karnataka with Tamilnadu by rail. So, all the trains
crossing Jolarpet should be given stop-over at Jolarpet. Cheran Express
and Thiruvananthapuram Express should be given stop-over immediately.
There is urgent need to construct overbridges near collectorss bungalow at
Adhiyaman Kottai in Dharmapuri, at Samalpatti railway crossing on NH 66
between Krishnagiri and Thiruvannamalai, and at Velan Nagar railway
crossing near Thirupattur in Vellore district. | have one more demand. The
rail coaches used in Tamilnadu are very old and are in a bad state. They
should be replaced by modern coaches. The express trains like the inter-
city express should have the most modern coaches. Sir, | have a word
about safety. Steps should be taken to avoid accidents. The unmanned
level crossings should be manned to avoid accidents at level crossings.
Ticketless travel should be discouraged by imposing stringent penalties. |
have a final demand. Hosur is an industrial town in Tamilnadu. Tuticorin is
a famous Port city. If these two cities are linked via Salem, Madurai and
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Thirunelveli by a direct rail line, economic development in this region will get
a boost and help earn more foreign exchange. With these words | conclude.

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Mr. Vice-Chairman,
Sir, if we compare the metre gauge line coverage, the percentage of the
metre gauge to the total lines, in Tamil Nadu with that of Indian average, it
is much more than the Indian average. That is why, Railway Department
has to concentrate, to see that the gauge conversions take place in a
proper way. Secondly, Sir, in the Ninth Plan period, some of the projects,
after having approved, were not commissioned. Money was allocated for
these projects and, subsequently, it was surrendered because the projects
were not executed. In the Ninth Plan, what are those projects, which, after
having approved and money being released, were left unexecuted? How
much amount has been surrendered to the Railway Department? These
things need to be separately culled out for the areas covering Tamil Nadu
and see that these are executed. My third point is regarding incomplete
projects. What the Ministry is doing is that it is allocating money for the
incomplete projects and afterwards, it is surrendering the money. So, what
| feel is, once you allocate money for the incomplete project, you treat this
as a non-lapsable fund and see that it is executed. Then, my fourth request
is regarding appointments. What is happening is that after having
conducted interviews, appointments have been kept in abeyance. In these
days of unemployment, it is not fair. | would like to know how many
interviews have been conducted and how many appointment orders are
pending? | do not want to go into all these issues in detail at this late hour.
That is why, | am just telling you the concepts. Then, there is the issue of
appointments on compassionate ground, particularly for widows and
daughters of those who died. The Government has to see that jobs on
compassionate ground are actually given. Then, Sir, some projects are
diverted to some other States or just left out. | will give one example.
Projects of more than Rs. 20 crores were envisaged. Money was allotted
for nearly 20 kms from Coimbatore to Irigur. What has happened to those
Rs.20 crores; nobody knows, it has gone to the bin. | do not want to go
into the details of projects, because this is not the time for that. There are
S0 many projects. A status paper was submitted by the Southern Railway
regarding the projects pending, projects incomplete, projects envisaged,
etc., at a meeting held at Madurai. After submission of a list of projects,
very slow progress takes place. That is why, | request the Government of
India, particularly the Railway Ministry to see that all the incomplete projects,
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envisaged in the Ninth Plan, be completed as early as possible. Only one
project was important when Mr. O. Rajagopala was the then Minister of
Railways. That was Dindigul to Sabrimala broad gauge needs to be done, it
would help pilgrims and help in the national integration. All the pilgrims
from Tamil Nadu are going to Sabrimala. All devotees from Kerala are
coming to Tamil Nadu for visiting Pailani Hills. That is why, if you find this is
practical and natural, you just see that it is strengthened and completed. If
you put the line from Palaghat to Dindigul and from Coimbatore to Pollachi,
if this line is converted into broad gauge, it will be highly helpful for
integration, for the devotees and pilgrims. | hope this project. will be
included along with the projects already put in the status paper, so that all
these projects can be implemented. With these words, | conclude.

it ieht 3MSITE (STR U<eN): Heled, Vol ¥ Hefer damsit & forg faxig au
2003-04 P TRTT 5 3R 25 TR BT GARTRI R B! Al (1Y J forg S &g
faframT deegien 4 fagre ST o T 8, She! H HT BRl g A IS Y, Neld
M =1 &1 ST B a1 | S 3N 8, b P8 HHATRAT Bl IS P
HROT STAT BT BTHT IR BT ATHAT BIAT Tl gl H #30 A8y &7 &1
3BT HRAT 9T § [ Sl B8 Ued il 8 59 IR HHATNI] HI JaTs
TY | FILRAT Tl B STl & 3R 3R Bt WY STl § AT 31 STl 3R Nerd &l
JHY godl! & A1 {6l 89 & fawg § STHeRI $RA1 9red] 8 1 98f a1 ganl
AR SHD] FHAAIRON GA1 <1 1 579 FHIATRON & FFAR ART AT R
P o wie®™ W= yged & A1 Udl Ialdl & o g8 ¢ " faew 4 9 I8! 2l
ST AT T BIHT YR BT ATHAT BRAT ISl § 3R BIH] X TP SN
B IR I $ qa1 81 gord] o R TASH a1 S & 1o Bei ¢ s &
o facifed B1 o facifad 89 a@ a1 I &l Sy 8id1 7, <if Sl ¢ &
forg 1<) <R & 91 BT oIt & o fcifed & feifad o= fear mar g1 a9 @
IR B WM 3R g Sl & {5 T el $b| S ILT BTeld 3MRETT &
AT § 81 STRETVT & AT § dl SelithIF BT R¥ATaR & 8relT g a1 < &1
M Tl BRY A1 I8f BIs FHerd € T8l a1 -5 g2t goreht § @
Rt &) 721 ST A7, T H ST d1 ST IR 8l g1 § A=
H3T St & Fde B {6 HAIRAT B $9 TRE B ISR UR 32T T
SITY, ATfes Aar & forg S a1 foram ST I@T & SHST 3 SIHdT &I |al & forg

AU &1 b |

eIy, 34 faxiia a¥ § =7 241 &1 Aarer forar M § /=g 734 Sft a1
9YTS Q1 T8 § [ JATSTHIE A 718 faoell U ¢ @Tel Bl "INl i 75 o
S0 FE T H AT HAT $7 AT GHAR ST 7 9 ¢ DI A Afed Grvon o off
3R I Seg A STeg Fal™ & ol WY BT 271 ISTHIG 3R TER & (-1 &
Tl &1 STar gt amerard off {6 S[ATs & 9o 9w § &S oAl bl Il
AT S0 ¢ P gl Dl 3R T AT Y | U= Wa 2 b qoaarRof ar
YHIRE HR I TS,
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IfpT T8 2 31} I 8T Tetts TS| S IRl off g1l &) 18 a8 39
TRE DI UHTRIT B T3 6 ST A S I Felil I Q- 9o & dfg #
faeelt ug=nil § A #30 Sft 9 e & % e SMus & |9 9
SITST WS 391 9 H § 3R 3R 98 ¢ QI-d4 ol Ugddl § al I8 diqal
P TANT & fofg el 21 81 arga

gafery § AR H30 Sft A I faes w6 {6 99 ¢ & g™ dt
YT, 3R Sferd &1 T, 31T B X ¢ SR SHD! TH TR WY O=AY |1 fop
M i A A1 991 6 414 JATSTHG A I8 o dells Mg ol I8 Jag 373 | a4
g feoell | 3 1A AT O 37Tl fos HaR 376 & &9 991 & 419 I8
SIS Wl Ugd Aehcll ol SH™ a8l Bl STIc1 HI Al A9 g1l

A8Iey, fes & aRToRN ¥ fecelt & forw &) 25 R =erdt &, O
9 98T 4 $3 IR I8 e BR gal § (& foresd! vaus Sl GoahyR A
ST I, SIFYR B ST B Al fhARIe” Tads AT USdl §, 39 o7 3
IS T2 Al 1 f&T 9, 398 BIS goic W 8] 81 81 § Hhad Il gaol &
2, TP 7%, U JASTIG, YR, STEEE 8l gy el drdm Sy i
Y SR B ST BT BB IS, Al fhalHer & 99 Idhal 8, offhd 39
3R &1 &1 & STrar g1 § A= #30 ST ¥ 312 6 o6 9 39 3fR faery
BY €T 31 i aRVRT F @ 95 WY M7 feclt & forg Tt € €,
AT forewd] TRIURT Bl STTSTHITG & IR & AT b1 31T ETOIT B

SUHYTETeT RIS, ST AT TATe & 1l ¥ 339 AT fags &1

AT HRAT §| gIaTg|

SHRI BANDARU DATTATRAYA: Sir, at the outset, | would like to
thank the hon. Members who have participated in the debate. Evidently,
the Appropriation Bill, is being considered by the House, for taking up
certain new projects which have become necessary after passing of the
Railway Budget in the earlier part of the year. For these works, token
amounts aggregating Rs.25,000 have been sought through the Appropriation
Bill. This apart, the Bill also seeks approval of Rs.500 crores which has
been given as additional Budgetary Support to the Railway Ministry by the
General Exchequer for the ongoing national project of Udhampur -
Srinagar-Baramulla line.
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Sir, as the House is aware, the financial position of the Railways has
improved due to various measures being taken to augment earnings and
control expenditure.

The financial performance of 2002-03 was very bright. After placing
the Budget, the financial performance for the previous year has now become
available. | would like to take this opportunity to throw some light on this. | am
glad to inform the House that the performance of the Railways during 2002-03
has been very satisfactory. Sir, some new railways zones have been
announced and particularly the performance of the zones has increased.
Railways have exceeded the revised loading target — just now hon. Members
have mentioned - of 515 MT by 3.48 MT previous year, The Gross Traffic
Receipts, that is, Rs,41,068 crores are higher than the Revised Estimates by
Rs.201 crore. Ordinary working expenses at Rs.29,684 crores indicated a
saving of Rs.626 crores over the Revised Estimates. As a result, the Operating
Ratio of the Railways has improved to 92.3 per cent as against 92.5 per cent
envisaged in the Revised Estimates and 94.4 per cent in the Budget
Estimates.

The performance in the first quarter itself (April-dJune, 2003) has
shown good results. The good results shown in 2002-03 seem to continue in
the current year also. The freight loading at 133.17 MT is higher than the
proportionate target to end of June, 2003 by 3.07 MT. This is 9.76 MT higher
than the previous year's actual during the corresponding period. The total
earnings of Rs.9988 crores to the end of June, 2003 show an increase of
Rs.48 crores over the corresponding period of the last year. The ordinary
working expenses of Rs.7872 crores are just Rs. 132 crores more than the
expenditure during the corresponding period of the last year. These are,
however, well within the proportionate target for the quarter. Many hon.
Members have expressed their concerns and serious apprehensions regarding
Railway safety. | want to make it very clear, Sir, that in this session itself our
Railway Minister, Shri Nitish Kumariji has announced a Corporate Safety Plan
and presented it to both the Houses of the Parliament in this ongoing session
itself. The Corporate Plan states the objectives, strategies and targets for
which the Indian Railway would be striving to ensure the utmost safety of
Railway users in the next decade. This Plan is meant for the period of 2003-
2013. Ten years have been allotted for this Corporate Safety Plan. The hon.
Members have pointed out that accidents happen due to many factors and
asked what are the
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measures which we are going to adopt. The first, of this is collisions, which
constitute 7 per cent of total accidents but account for 38 per cent of total
fatalities, will be totally eliminated by extensive use of Anti-collision Device.
The Konkan Railway is the first to come forward with Anti-Collision Device
(ACD). ... (Interruptions)...

SHRI EKANATH K. THAKUR (Maharashtra): That was not mounted
on the Konkan Railway itself. ...(Interruptions)... That Anti-Collision Device
which you are marketing to others was not mounted on the Konkan Railway
which met with a collision.

SHRI BANDARU DATTATRAYA: It was not because of Anti-
Collision Device...(Interruptions)...

SHRI EKANATH K. THAKUR: That was not mounted. They were
eliminated. ... (Interruptions)...

AN HON. MEMBER: Boulder.

SHRI BANDARU DATTATRAYA: That was boulder. Boulder is
different from ACD. The hon. Member should please understand it.
Derailments constitute 75 per cent of total accidents but account for only 14
per cent of total fatalities. Derailments will be reduced by 60 per cent by
taking various measures enlisted in the Plan itself. Fire accidents constitute
2 per cent of total accidents and also account for 2 per cent of total
fatalities; this point was raised by one hon. Member. These will be reduced
by 80 per cent by adoption of fireproof coaches and by provision of fire-
retardant material in the existing coaches. The level crossing accidents
constitute 16 per cent of total accidents but account for 46 per cent of total
fatalities. These will be arrested to the maximum extent by adopting various
measures enlisted in the Safety Plan. The hon. Member, Shri Rama
Mohana Rao and others have also expressed that every year accident rate
is increasing. But the statistics indicate it very clearly that the total
accidents in 1999-2000 were 463, in 2000-01, the accidents were 473. in
2001-02, the accidents were 440 only. And in 2002-03, the accidents
were 351.

This is a provisional figure for 2002-03. That is why the general
accidents- rate | have shown even in the Corporate Safety Plan and in the
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White Paper, we have very much given the international accidents rate and
the Indian Railways accidents rate also. That is why | say that day by day,
the train accidents in million tonne kms., which is the international standard,
in which ours is mostly the reducing one. In 1991-92, 0.84 per cent was the
average, in 1995-96, it was 0.61 per cent. That is, it has come down. In
2001-02, it was 0.55 per cent and in 2002-03, it comes to 0.44 only. Mostly,
it is reducing year by year. Even though what | said about two things, which
we have mentioned, that is, the Special Railway Safety Fund for which the
hon. Prime Minister has sanctioned Rs. 17,000 crores, and particularly, this
Special Railway Safety Fund, including our Railway Safety Fund, this amount
to be Rs. 31835 crores included in this. It will be required to implement the
safety enhancement works outlined in the Safety Plan, which | have
mentioned here. | am also happy to say that the hon. Member, Shri Rama
Mohana Rao has very clearly mentioned about the National Rail vikas
Yojana and ADB Fund. In respect of the National Rail vikas Yojana also, to
strengthen the Golden Quadrilateral line, the hon. Prime Minister has-
sanctioned Rs. 15,000 crores. It will really be an appreciable one. The Delhi-
Mumbai-Kolkata-Chennai, these four metro cities are going to be linked by
different formations, which is very clearly mentioned in the Plan itself.
Particularly, by this Rail vikas Yojana, we have formed the National Rail
Vikas Nigam Ltd. which has been constituted and projects have been
identified under the National Rail vikas Yojana, which .was renounced by the
Prime Minister. So, as | said, the White Paper on the Safety Plan also has
been presented to the Parliament, and | am happy to say that out of the 50
additional Express Trains which have been announced, 11 have been
introduced, and in respect of increasing the frequency of 13 popular trains,
the frequency of 8 trains has been increased. Out of the extension of run of
24 trains, extension of run has been completed for 19 trains. Other Members
referred to the ADB loan. The hon. Member, Rama Mohana Rao, was
asking that 313 million US dollars have been there, which is Rs. 1500 crores.
During this current year, Rs. 213 crores has been earmarked by the National
Rail Vikas Nigam Limited. In addition, Rs. 500 crores equity has been for
this RBNL projects. Another thing is regarding the Coach Information
system, about which the hon. Member, Shri Gandhi Azad, mentioned that
the delays in trains and the proper information is not indicated to the
passengers. In this connection, | would like to inform you that we are
coming out with a new project, that is, the Coach Information System. By
this System, we can indicate as to where the train is, where the coach is.
With this, both the freight passengers as well as the general passengers can
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be indicated, the time and period can be indicated where the train is. This
system is coming up. For this, we have allotted Rs. 5 crores in this Budget.
Like that, all Members who have participated in this discussion, have
mentioned many things. | have noted down the suggestions given by them.
Generally, the passenger- amenities, and small, small works have been
referred to. The hon. Member, Shri Surendra Nath from Orissa, has spoken
about the Orissa projects. Another thing is that backward areas which he
mentioned, have to be given importance.

Some new zones have been created and it has been welcomed by
the Members. Shri Rama Mohana Rao has also mentioned many local
things like electrification of lines in Andhra Pradesh. Yesterday, the hon.
Chief Minister and | went to Chittoor where we had inaugurated a new
gauge conversion programme and laid the foundation-stone for electrification
of the line between Pakala and Katpadi. We have sanctioned Rs.40 crores
this year. In Andhra Pradesh, further electrification of 380 kilometres will be
done. | would like to inform the hon. Member that the highest percentage
of electrification is in Andhra Pradesh. | think nearly 25 per cent of the
total electrification done in the country is in Andhra Pradesh. So,- the
electrification projects are there. Small things like improving passenger
amenities, providing over-bridges and drinking water, and a lot of other
things are there. Our friends from Tamil Nadu, particularly, Shri Virumbi and
Shri Perumal, mentioned about the projects in Tamil Nadu. They are on-
going projects. They will be executed and we will take care of those things.
| have noted all these things.

Lastly, Shri Gandhi Azad mentioned about the Azamgarh-New Delhi
project. It has been announced this year and we will see what steps should
be taken to implement the project.

With these words, | express my gratitude and thanks to all the
Members who have participated in the discussion. Thank you.

it THO THO TeTSTH aTRT (3T U= R, U BICT J Aoled
IR FP=TaTE - TR a1 SIS S! BT ST Sellae hdp e B I SMY il
Xd Bl Wifthe BRI fasTarsT | 7e 51 & fog 70 feardier & wice
B W g AT AT g 317 FIa1 WY ZiRAiféT il 9+ 954 sreer dfifthe
A BT ST STea] 9 Sedt] Ry d1e 9 YR T B faam S|
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it THFSHT IS (3 U¥0) HBIGd, 2w 3 o1 1 & &
579 gRaT 9§ i1 Yerd [HfFRex a7 € A1 d ofus TRAT 3§ a8 S R &l
TR & F3 A3 Sff 3y Ue 9§, savEE ¥ 7, Na=ee 4 ©l
RiesTaie 9§ ek 9 78qd TR H BIS YA S9d AT T8l g,
Selfae e T 81 € 3iiR I8l uR eared] o 1 gl § g <feror H dlg
TP Irea] o W 81 81 R BIIST H31 H8Ied, Udh Addl v SRav| STy
IR S19 Plcd W ¥old AR 99 a1 S8 d81 9gd S+ dxI5| AR
31eT FreeT H AT GRAT 98 dds GRAT 2, H84d TR 1R SATET 984S ¢
B AR YT B T Il O MMIDBT A1 A BT 3R FHART ST ARG BRI
GTell T&t W07 S | RIT HRIST| AT Wei=IdT el 50 ATl 81 Y & U= 3ffy
TT & RIdsT 18 | AR BT v I 911 H8gd 7R 2 g8 3771 W [T
SIERRIE]

THE VICE-CHAIRMAN (DR. A.K. PATEL): Now, the question is
...(Interruptions)...

it SHSC YA SUNHIEIE Heled, § 3MTd A1e0H J WRd
WABR & Yard FfReR A I8 yodr § b ddbars Rar # d sdd argd e
FATN?...(FALH)... 31T THds TRAT B B I BRYIF dpare gRAT Bt
SIAITHE Y© BT g

THE VICE-CHAIRMAN (DR. A.K. PATEL): He may send a written
reply. ...(Interruptions)... | can't compel him. ...(Interruptions)...

3 TS IFASAT: SUFHIEE ey, § #4301 Sff I Sa19 Aradn
21 H IHare TRAT &1 ST TS B & aR | U8 &1 gl AT GId! S
[EREISINNE SRS CICAECRIRCIRY

THE VICE-CHAIRMAN (DR. A.K. PATEL): | can't compel him. If he
wants to reply, let him reply.

SHRI BANDARU DATTATRAYA: Sir, the hon. Member, Shri
Rumandala Raamachandrayya said that the Telengana area is extremely
backward. | hail from Telengana. This year, we have made a provision of
Rs.90 crores for the development works in the Telengana area, Hyderabad,
Bolarum, Mutkhed, Nizamabad and also Mahboobnagar, which is the most
backward area. For Mahaboob Nagar which is the most backward area for
Gadwal-Raichur area, we have given Rs. 5 crores. Sir, | will take care of all
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these things. Shri Laljan Basha has also mentioned certain things. We will
examine them.
THE VICE-CHAIRMAN (DR A.K. PATEL): The question is:
That the Bill to authorise payment and appropriation of
certain further sums from and out of the Consolidated
Fund of India for the services of the financial year 2003-04

for the purposes of Railways, as passed by Lok Sabha, be
taken into consideration.

The motion was adopted.

THE VICE-CHAIRMAN (DR. A.K. PATEL): We shall now take up
clause-by-clause consideration of the Bill.

Clauses 2 and 3 and the Schedule were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.

SHRI BANDARU DATTATRAYA: Sir, | beg to move:
That the Bill be returned.
The question was put and the motion was adopted.

THE VICE-CHAIRMAN (DR. AK. PATEL): The House stands
adjourned till 11 a.m. on Friday, the 22™ August, 2003.

The House then adjourned at thirty-two minutes past five of the clock till
eleven of the clock on Friday, the oo™ August, 2003.
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